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Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 
 

1. 11:03AM The Chair informed the House and welcomed S. Kultar Singh Sandhwan, Hon’ble 
Speaker, Punjab Legislative Assembly and S. Harpal Singh Cheema, Hon’ble Minister 
of Finance, Punjab Government in today’s Budget Session. 
 

2. 11.04 AM ANNUAL BUDGET (2022-23) : 
 

Presentation of Annual Budget (2022-23) : 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the Annual Budget of 
NCT of Delhi for the financial year 2022-23. 

 

3. 12.47 PM Demands for Grants for the financial year 2022-23: 
Hon’ble Deputy Chief Minister presented the Demands for Grants for the financial year 
2022-23. The Chair informed the House that the same will be considered on 29th 
March, 2022. 
 

4. 12.47 PM Presentation and Voting on the Supplementary Demands for the financial year 
2021-2022 : 
Hon’ble Deputy Chief Minister presented the Second and Final batch of Supplementary 
Demands for Grants for the financial year 2021-2022. 
The Supplementary Demands were considered Demand-wise and passed by voice-vote. 
 

5. 12.51 PM Appropriation (No.2) Bill, 2022: 
Hon’ble Deputy Chief Minister introduced the ‘The Delhi Appropriation (No.2) Bill, 
2022’ (Bill No. 04 of 2022) with the leave of the House. 
The Motion was put to vote and adopted by voice-vote. 
The Bill was considered clause-wise. 
Hon’ble Deputy Chief Minister moved that the Bill be passed. 
The Motion was put to vote and adopted by voice-vote. 
 

6. 12:55 PM The Chair adjourned the House upto 11.00 AM on Monday, 28 March 2022. 
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